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Title : Massive damage due to breach of Kushha embankment on Kosi river.
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"The entire amount of Rs. 1,000 crore released from the NCRF on an account basis is required to be recovered." ...(Interruptions)
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A TSlg Lot T8 S 39 A eRe Ared S & INOT & A1y &6 i g T o
The hon. Finance Minister to respond on this issue.
...(Interruptions)
MADAM SPEAKER: Hon. Members, please take your seats. The hon. Finance Minister is responding.

...(Interruptions)

e 7= (3 gora F@el): 39 Foar e ST, A A H FAGT S| FH RES A B HIE WA AT &1 | wanted to

respond to him, and you are all just obstructing me!...(Interruptions)
TEYRT HEIGAT : HUAT 3T AT 56 SISV

SHRIPRANAB MUKHERJEE: Madam, | am aware of this fact. In fact, this issue was raised a couple of days back, what you raised
now. Therefore, | have looked into it and | am assuring, Madam, through you to this House that a technical requirement is there, which
is to be rectified, and there will be no question of retuning or recovering the money. On earlier occasions, there have been three
precedents where the Cabinet took the decision that technically, it was to be adjusted from the next year. But the Government decided
that keeping in view the magnitude of the disaster, there will be no recovery.[r2]

What has been given to Bihar will continue to be their money. There is no question of recovery. Please wait. ...(Inferruptions)

SHRIARJUN CHARAN SETHI (BHADRAK): What about Orissa? 331 & of ¥ & g3 & 3R gFer o T Afew & gl
SHRIPRANAB MUKHERJEE: It is not the question of Orissa, Mr. Sethi. You cannot bring everything here....(Interruptions)
SHRIARJUN CHARAN SETHI: No, | have given the notice...(Interruptions)

SHRIPRANAB MUKHERJEE: Whatever | have to say, | have said it. Enough is enough....(Interruptions)

SHRIARJUN CHARAN SETHI: Madam, | have also given the notice. Please allow me. ...(Interruptions)

TEET F A AR S G FA (A 99T FAR q90): HsA, Tg Ge AN & 3 gk AR A9 Segiel 1 A S 3
U el 30T 3¢ & l...(STTU:)

SHRI PRANAB MUKHERJEE: Even the then NDA Government refused to declare it as a national calamity. | know it. | was in-charge
of that famous cyclone....(Interruptions)

MADAM SPEAKER: Your notice is not here.

...(Interruptions)
MADAM SPEAKER: Please sit down.

...(Interruptions)
MADAM SPEAKER: Please sit down.

...(Interruptions)

MADAM SPEAKER: Shrimati Meena Singh, please sit down.
...(Interruptions)

SHRIPRANAB MUKHERJEE: Every time you will get up and say something.



